FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insalvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Reguiations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF M's KAAKATEEYA FABS PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of the Corporate Debior KAAKATEEYA FABS PRIVATE LIMITED

Date of incorporation of Corporate Debtor 12-10-1995

wiNn

Authority under which Corporate Debtor is

ncorporated/ registerad ROC - Viayawada
4. | Corporate identity No/ limited liability U27107AP1985PTC021977
dentification No. of corporate debtor
5. | Address of the registered office and D.No. 8-52/1/2, Ol CBI Down,
principal office (if any) of corporate debtor China Waltair, Visakhapatnam, AP 530017 IN
|6. | insocivency ¢ cate in Order pronounced on 14th December 2021
respect of Corporate Debtor and order received on 16th December 2021
7. | Estimated date of closure of nsalvency 12-06-2022
resolution process
|8 | Name and regsiration number of the Anubolu Kuladeep
insolvency professional acting as interim IBBIAPA-002/1P-NDOS7 4/2020-2021/13055
) oo
9. | Address and e-mad of the intenm MC—“SR!MMW
resolution professional, as registered Pipeine Road. Madinaguda,
with the Board 500049, Email: . anubolu@gmat com
10| Address and e-mad 10 be used for Sankaip Restructunng Private Limited
commespondence with the [ Unit- 113, 1st Floor, Manjeera Trinity Corporate
professional KPHE Phase-3, Hyderabad TG 500072 IN,
Email - p kaakateeyafigmail com
11_JLast date for submission of claims 30-12-2021

12 |Classes of crediors, ¥ any, under clause Not Applicable
(b) of sub-section (6A) of secion 21,
ascertaned by the intenm resolution
professional

14 | Refevant Forms and Webdink:
Detads of authorized representatives www.ibbi.gov. infdownioadform. htmi
are available at Physical Address - Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of
& corporate insolvency resolution process of the Kaakateeya Fabs Private Limited on 14-12-2021
The creditors of Kaakateeya Fabs Private Limited, are hereby called upon 10 submi their clams
with proof on or before 30-12-2021 o the interim resolution professional at the address mentioned
against entry No 10
The financial creditors shall submit their claims with proof by electronic means only. All other
credtors may submit the claims with proof in person. by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penaities.
Sd/-

Anuboiy
Date - 18-12-2021 mwmw
Place - Hyderabad IBBUWPA-002/1P-ND0S74/2020-2021/1 3055

Regn No: \ -
i : s 1881/1PA-002/
—_— - IP-N00974/
2020-2021/13055




